
REGISTERED 

8 

CENTRAL ADAIINISTRATIVE TRIBUNAL 
BANGALOFE BENCH 

Commerci-1 Coi plex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated : 

CNTEPT CF COJRVPPLICATI0N NO 	27  
\C 	c: 

P • NO  

Applicant 

Shri S.R. Sathyanareyana Naik V/s The Divisional Railway Manager 
Myscre Divison, Wrysore 

To 

Shri S.B. Satyanarayana Naik 
Head Clerk 
Personnel Branch 
Southern Railway 
Ra na be nnur 
Dharwar District 

Shri. M. Baghavendra Achar 
Advocate 
1074-1075, Banashankari I Sta ge 
Bangalore - 560 050 

Shri Rarnkumar 
Divisional Railway Manage: 
Mysore Division 
My s ore 

Shri A.N. Venugopal 
Room No. 12, 2nd Floor 
S.S.B. Mutt Building 
Tank Bund Road 
Bangalore - 560 009 

Subject: SENDING COPIES OFGRDEP. PASSED_BY THE BENCH 

Please find enclosed herewith the copy of cRDER1'/ 

passed by this Tribunal in the above said Contempt of 
Court 	application on 	23987 - - 

Deputy Registrar 

Encl 	as above 	
(JIcIAL) 

C, 

	1 J 	Diary 	
$ 	.......... 
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IN T11 CENTJtAL KDMINIsTtATI 'VE 
TIIBUP1AL ADIITIO NKL BENC H, 

ANGALO1 

ORDR SHET 
1• C 	Application No 	 of 198,7 

Applicant 	 q 
/ 	

\ 	 Respondent 

- 	 - 	- '- 
I 	 - 

Advocate for Applicant 	 Advocate for Respondent 

. 	. 

Date 	 Office Notes 	 Orders of Tribunal 

tA 

Ej /LH(A) 

23..1987. 

In this petilon made U/ 
17 of the A.T. Act, 1985, and 
the Contempt of Courts Act,1971, 
the petitioner has moved this 
Tribunal to punish the contesmer 
for the alleged disobedience of 
the order made in his favour in 
A.No. 419/86. 

In a separate order made 
by us today in A.No. 419/86, we 
have extended the tire for corn—
pliance with our directions 

-1till 30.11.1987. If that is so, 
then this petiti—.DnErr cannot be 
proceeded with. .e, therefore, 
thsmiss the some 
Parties to bier t -ir own coss. 
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